
,

ieutaet lrmntsrRATnr THBTilr,AL
PMNC,PAL BENCH

oA2219tll@3

New tlelhi, thb the 13h day of September, 2006

Hon'Ue fr. Juglica I.A. Kh.n, Vice-Cheirman (J)
Hon'ble Shri N.D. Dryel, Iember (A)

K.K. Marwah
F-75, Jeevan Park
Pankha Road,
New Delhi - 110 059.

.Applicant
(None present)

ila*so s

Govt. of NCT of Delhithroulgh

The Lt. Govemor
GNCT of Delhi, Rai Niuns, Delhi.

The Chief Secretary
DelhiGoremment
lP EstaE, New Delhi.

The Secretary (Education)
GNCT of Delhi
Old Secretariat, Delhi.

The Director of Educatbn
GNCT of Delhi
Old Secretariat, Delhi.

Respondents
(By Mvocate Ms. Simran, prory
for Mrs. Avnish Ahlawat)
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W,
None present for the applicant. lt is the last case of the day.

2. On the prwbus date of hearing aho counsel br the applicant

informed that his dient was not in toucfr with him. lt seems that the applicant b

not interested in pursuing thb case.

3. The OA b, therefore, dismissed in defiault

(N.D.
Member (A)
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